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(b) and (c). Such anti-Indian propaganda is 
in gross violation of the Joint Press Code 
agreed to by India and Pakistan. 

(d) The matter has been brought to the 
notice of the Pakistan Government from, time 
to time.] 

LABOUR PARTICIPATION IN MANAGEMENT 

184. SHRI S. PATEL: Will the Min 
ister of LABOUR AND EMPLOYMENT be 
pleased to state: 

(a) whether it is a fact that the machinery 
for joint consultation between the 
management and workers at the plant level 
has proved a failure; and 

(b) if so, what are the reasons thereof? 

THE MINISTER OF LABOUR IN THE 
MINISTRY OF LABOUR AND EM-
PLOYMENT (SHRI JAISUKHLAL HATHE):   (a) 
No. 

(b) Does not arise. 

185. [Transferred to the 22nd Nov 
ember, 1962.] 

 

 
t [CIRCULARS TO  CLASS  IV  EMPLOYEE* OF 

GOVERNMENT PRESSES 

186. SHRI NAWAB SINGH CHAU-HAN: 
Will the Minister of WORKS, HOUSING AND 
SUPPLY   be   pleased   to 
state: 

(a) the number of letters or circulars 
relating to class TV employees that were 
issued during the last three months in the 
Government of India Presses at New Delhi, 
Aligarh, Fari-dabad,  Nilokheri and  Simla; 

(b) the number of those, out of them, that 
were issued in Hindi or along with their Hindi 
translation; and 

(c) the reason for issuing the remaining 
ones in English only?] 

 

tfTHE MINISTER OF WORKS, HOUSING 
AND SUPPLY (SHRI MEHR CHAND KHANNA): 
(a) to (c) The information is being collected 
and it will be placed on the Table of the 
Sabha.] 

 
ti ]   English   translation. 


